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(c) the target flxed for fully widening and make 
these operational; and 

(d) the funds allocated and utilised during 1995- 
96 and the current financial year? 

THE MINISTER O F  SURFACE TRANSPORT 
(SHRI T.G. VENKATRAMAN) : (a)  to (d). Yes, Sir. The 
4-lanlng work is being taken up in a phased manner. 
The detailed position is as under : 

(1 ) NH-5 Vljayawada-Madras 434  Krns 

(a) Chi lakalur ipet to Vijayawada-Km 355 to 
434 in Andhra Pradesh; land acquisition 
completed. Work has yet to be sanctioned. 

(2) NH-8 Delhi-Bombay 1514 Krns 
(a) Km 0 to 36.63 In Delhi - Completed 

(b )  Km 36.63 to 162 5 in - Land acqul- 
Haryana B Rajasthan. sitlon compl- 

eted and work 
sanctioned 

(c)  Km 162.5 to 231 00 In - Work in prog- 
Rajasthan ress targeted 

for completion 
by March. 
1997.  

Km 231.0 to Krn 248 in - Completed 
Rajasthan 

(d )  Length of 121.41 Km - Completed 
in scattered reaches 
in Gujarat. 

(e )  Length of 64 235 Krn - Land acqul- 
In scattered reaches in sition comple- 
Gujarat. ted. Work in 

Progress. Last 
~ e c t ~ o n  to 
completed 
December. 
1997.  

Employment  o n  Cornpaseionatc 
Ground8  i n  L.I.C., W t e t  Benga l  

350 .  SHRI AMAR ROY PRADHAN : Will the 
Mlnister of FINANCE be pleased to state : 

(a) the details of employees of Life Insurance 
Corporation of India, Jalpaigurl Division, West Bengal 
died during 1994 and 1995, and 

( b )  t h e  d e t a l i s  of the  d e c e a s e d  w h o s e  
dependants have not been provided wlth,employment 
on compasaionate grounds together with the reasons 
In each case and the time by which they are likely 
to get employmont? 

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P. CHIDAMBARAM) : (a) 
and (b). The information 1s being collected and will 
be laid on  the Table of the House. 

Fore ign Collaboration in Mehararh t ra  

351 .  SHRI KACHARU BHAU RAUT : 

SHRI DATTA MEGHE : 

Will the Minister of INDUSTRY be pleased to  
state the number of industriesfenterprises set up/ 
be ing  set  up  wi th  fo re ign  c o l l a b o r a t i o n  i n  
Maharashtra alongwith the details thereof, location- 
wise and project-wise? 

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) : A total  no ,  of 667 proposals involving 
foreign direct Investment of Rs .  105467.20 mill ion 
have been approved to set up industrieslenterprises 
In the state of Maharashtra during 1.8.91 to 31.5.96.  

The details of such proposals viz. name of the 
ind lan  company ,  n a m e  a n d  c o u n t r y  o f  f o r e i g n  
col laborator,  e q u ~ t y l ~ n v e s t m e n t  involved,  i tem o f  
manufacture/act iv i ty are published by the  l n d ~ a n  
Investment Centre as a supplement to the Monthly 
Newsietter and coples of these are regularly supplied 
13 the Parllment Library. 

B lack  Money 

352 SHRl JAG MOHAN Will the Minister of 
FINANCE be pleased to sthte : 

( a )  the est~mated black/unaccounted' money in 
the country as at present; 

(b)  whether any study on 'pnva lence  of black 
morey has recently been conducted by  the Piannrng 
Cornmlsston or some I n d e p e n d e n t  a c a d e m i c  
institution or research body; 

(c) 11 so, the details thereof 

(d)  whether the quantum ot black money has 
risen steeply after liberalisation of economlc reforms, 

(e)  11 so,  the detalis thereof and 

(1) the measures taken or proposed to be taken 
to check the current trends? 

THE MINISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS [SHRI P CHIDAMBARAM) : (a) 
to ( c l  No authentic Study has been made recently 
and hence it i s  not  poss ib le  t o  es t imate  black1 
unaccounted money in the country at prePent. As 
per the study made by -the National Instltute of Publlc 
Finance and Pollcy, Black money was est imated 
between Rs.31504 crore to Rs 36786 crore In the 
year. 1983-84 

( d )  and  je)  In  the  a b s e n c e  of any recen t  
authentic study, is not possible to state whether 
the quatum of Black Money has risen steeply after 
l iberalisat~on/economic reforms. 

(I) The Goverment has been taking necessary 
legislative, fiscal and administrative measures. as 
deemed appropriate, from time to time, to  curb the 


